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(b) if so, what measures have been taken to make aviation safer and perform

better in the upcoming audit, and
{c) what parameters are country lacking in according to the ICAO audit?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(SHRI JAYANT SINHA): (a) ICAO conducted an audit of India in November, 2015
and November, 2017 wherein the Effective Implementation (EI} was 57.44%. Based on
the recent audit conducted by ICAO in November 2018 covering areas of Legislation,
Organisation, Air Navigation Services, Aerodromes and Accident Investigation, the EI

has raised to approximately 73.6%.

(b) and (¢) The lack of regulation and oversight of Air Traffic Controllers
resulted in India's low score in the ICAO Audit of November, 2017. In pursuance
of the observations made by ICAO in their audit report, it has been decided that
the regulation and oversight of Air Traffic Controllers will be done by Directorate

General of Civil Aviation.
Parking/entry fee at Bhubaneswar airport

2246, SHRI PRASANNA ACHARYA: Will the Minister of CIVIL AVIATION
be pleased to state:

{a) under which provision a parking/entry fee 1s collected from vehicles at the
main entry road of Biju Patnaik Airport at Bhubaneswar and whether any other

airport in the country collect such fee;

{b) whether it is a fact that the timing of the parking shp is tampered at

Bhubaneswar airport and what step has been taken to prevent such malpractice, and

{c) whether there is any proposal to increase the allowed time limit of free

parking for the convenience of the airr passengers?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(SHRI JAYANT SINHA): (a) At airports manged by Airports Authority of India
{AAD), there 1s a free time hmit for a vehicle to pick and drop passengers during
which no parking/entry fee is charged. Parking/entry fee is charged only to a vehicle

which over stayed beyond free time limit.
{b) No such instance has come to the notice of the Ministry.

(c) AAI has recently issued new vehicle parking policy on 10.12.2018 for
Bhubaneswar airport. In the new policy, concept of free time limit has been removed.

As per the new policy, vehicle (except commercial vehicles going to arrivals) going
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to pick-up/drop lanes will not be charged any parking/entry/access fee.
Funds infused into Air India

2247. SHRIMATI THOTA SEETHARAMA LAKSHMI: Will the Minister of
CIVIL AVIATION be pleased to state:

{a) the details of the funds infused into Air India by Government during the
years 2017-18 and 2018-19;

(b) the details of the operating profits of Air India Express and Air India SATS
for the vear 2017-18; and

{c) the share plans to manage interest payments and repay debt without

Government's financial assistance?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
{SHRI JAYANT SINHA): (a) The details of funds infused into Air India by Government
during the year 2017-18 and 2018-19 are as under—

Year Amount
2017-18 T 1800 crore
2018-19 T 3630* crore (till date)

* It includes a sum of T 2,000 crore received from NSSF (National Small Saving Fund) as an advance.

{b) The details of the operating profits of Air India Express and Air India SATS
for the year 2017-18 are as under:—

Airline Amount
Air India Express Limited 473.09 crore
Air India SATS 94.56 crore

{c) With regard to manage interest payments, repay debt and to improve the
financial condition of Air India, a Revival Plan has been prepared. It is focused
on building a competitive and profitable airline group comprising of several major

elements which inter alia includes:—

(1) Higher levels of operational efficiency by strengthening management and

implementing best practice business processes;

{(11) Robust organizational and governance reforms to be implemented by an

eminent Board;



